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(ii) Need for Central Government's heip
to people in J & K affected by
sethack in tourist trade

SHRI ABDUL RASHID KABULI
(Srinagar) : The tourist trade in Jummu
& Kashmir has suffered a great sctback-
due to the pol.tical and economic tur-
moil shattering the overall c¢conomy: of
the State and depriving lakhs of people
of their livelihood, The people affected
inc'ude artisans, houseboat owners and

taxi drivers, hoteliers, transporters,
small  businessmen and daily-w age-
enrners, For two consecutive  years

people have withnessed violent agitations
which have resulied in scaring away
tourists from Kashmir since 1983 forcing
many holiday-seckers to abandon their
tours and sighisecing programincs.

In July a curfew was imposed in Sri-
napar and some other parts of Kashmir
Val'ey This development has comple-
telv destroyed the prospects and what-
sover was left of tourist trade.

In the present conditions of economic
deprivity of masses living in Kashmir
Vailey the Government of India must
rise to the occasion and try to salvage
and provide succour to the idle and
starving lakhs people who have tradi-
tionallv been living on tourist trade.
Besides offcring  relief, incentives and
involving pecople in different schemes.
et the recovery  of the taxes and loans
from the affeited p-ople be stopped for
the time being to tide over the crisis
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(iv) Demand for & Kendriya Sanskrit
Vidyapeeth in Himachal Pradesh.

PROF. NARAIN CHAND PARA-
SHAR (Hamirpur) : The Kendriva
Sanskrit Vidyapeeths, sct up by the
Union Ministry of Education have ren-
dered a goed service for the promotion
of Sanskrit language, So far no such
Vidyapecth has been sct up in Himachal
Pradesh. 1, therefore, request that the
Ministry of Education may sel up a
Kendriya Sanskrit Vidyapceth at AMB
in Una Distt. in the State of Himachal
Pradesh during the current financial year
(1984-85).

(v) Extension of Triveadrum-Boagaigaon
Express train upto Gauhati.

**SHRI V.S. VIJAYARAGHAVAN
(Panghat) : It was in response to the
persistent demand from the public that
a new train from Trivendurm to Assam
was started. [ had myself raised the
demand in this House many times for
such a train. | therefore, congratulate
the hon. Railway Minister for intro-
ducing this train,

This train starts from Trivandrum aad
terminates at New Bongaigaon. Since

New Bongaigaon Station is still an uh-
developed one, there are no facilities of
{ood or for the passengers to -stay at
night, A large number of people from
Trivandrum and other parts of Kerala
are living in various parts of Assam,
Meghalaya, Arunachal Pradesh, Naga-
land, etc. At present they have Lo stay
overnight at New Bongaigaon before they
resume their journey further ahead, They
face a lot of hardship due to the inade-
quate facilites of night stay or of food
and other essential reguirements, If
this train is extended upto Gauhati this
problem could be solved. Broadgauge
line has been Iaid upte Gauhati. There-
fore, the New Bongaigaon-Trivandrum
Express should be extended upto
Gauharti,

Similariy, since it runs enly once »
week, the problems of the passengers on
this route cannot be solved satis-
factorily. Considering the fact that
this train is running on a very impartant
route and the volume of traffic is very
high, steps should be taken to run it at
least twice a week.

I, therefore, request the Government
to take suitable steps in this regard.

(vi) Development of tourism in Orissa

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar) : Orissa is richly endow-
ed with tourist potential manifest in her
fascinating sea beaches, and hot-springs,
ancicnt monuments of great architectu-
ral splendour, luxuriant forests, rich
wild life and famous places of pilgri-
mage. But it is regrettable that the
tourist potential of Orissa has not been
developed in the absence of adequate
assistance fiom the Gevernment of India,
The development of Orissa’s tourist
potential is necessary not only in the
interest of the State but also in the
interest of the country. This will open
up a new and fascinating region for
trade and will help the flow of inter-
national trade to the country. I would,
therefore, request the Minister of
Toeurism and Civil Aviation to takeup

** The original speech was delivered in Malayalam.



